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ORDER

C.S.A. No. 922l230-232/NCLT/MB/MAH/20u

The Learned Representative of the petitioner is present.

This Scheme Petition is dated 29.09.2017, mentioned for further hearing.

Matter is ad rned to 01.12.2017,
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Bhaskara ntula Mohan
Member (Judicial)
13.11.2017.

M.K. Shrawat
Memb€r (Judiciat)


